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Title: Need to expedite the issuance of notification regarding the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights), Act, 2006.
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): I would like to inform, through you, the hon. Members of the House that this Bill was passed by both the Houses of
Parliament. Secondly, this matter is in the knowledge of Chairperson of the UPA who is highly concerned over the delay in
notification. [MSOffice15]

Several other sections have also conveyed this. I pay my respects to those who are sitting on a dharna at Jantar Mantar because
they have expressed their genuine concern. The Government is actively considering the matter to notify it at the earliest.
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MR. SPEAKER: Mr. Devendra Prasad Yadav, he has made a commitment in the House. Thurant means 'very soon'. Let us wait.
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SHRI S.K. KHARVENTHAN (PALANI): Mr. Speaker, Sir, I would like to raise a very important issue.

MR. SPEAKER: I have received several notices on the issue which the hon. Member is now raising. I will try to accommodate all.
Please wait.



